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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE, NEW DELHI DISTRICT
PATIALA HOUSE COURTS, NEWDELHI.

O R D E R

' Pursuant to the directions of Accessibility Committee, High Court of Delhi, New Delhi, conveyed
vide email dated 18.08.2023, CPC, Hon'ble High Court of Delhi/New Delhi, the following Committee is
hereby constituted with immediate effect:

Name of the Committee l Name of the Judicial Officers/Officers Designation

Sh. Sudhanshu Kaushik, ADJ-O2 p Chairperson
Member
Member
Member
Member

Accessibility Committee to Sh. Sudhir Kumar Sirohi, Spl. Judge (NDPS)
deal with all issues relating to . 1 . ” W _ ”the PerSon,S with Disability. Senior Civil Judge-cum~Rent Controller

Sh. O, N. Sharma, Hony. Secretary, NDBA
(New Delhi District) District System Administratorl

System Administrator '

Note: 1. However, the correspondence with the Hon'ble High Court will be done only through the
undersigned. '

2. The JSCC-cum-ASCJ-cum~GJ shall act as Member of the Committee till the posting of
Senior Civil Judge-cum-Rent.Controller in New Delhi Distri

4, \|3\ Q/7
(SANJAY GARG-I) ‘

. Principal District & Sessions Judge
_ _ _ _ ___ , - New{)elhi District, Patiaia 1-louse 'Cou'fis, MT”

7_%_§(1 NewDelhi

No. /Admn./Committees/Pr.D&SJ/NDD/2023 Dated g,‘ 3‘ 3’67"‘°>

Copy forwarded for information to:
1. The Registrar General, Hon'ble High Court of Delhi, New Delhi
2. The Principal District & Sessions Judges (Hqs), Tis I-Iazari Court, Delhi.

kl!-l>~LaJ

. The Judicial Officers concerned. '

. The Officer Incharge, Computer Branch, New»Delhi District, PHC, New Delhi to take
necessary action as per directions laid down in SOP. .

. The all Judicial Officers, New Delhi District, PHC, New Delhi ‘
The Administrative Ofiicer (Judl.), New Delhi District, PHC, New Delhi

. The PS to the undersigned
The Incharge, Computer Branch, New Delhi District, PHC, New Delhi

10. Fo ' uploading on LAYERS
\/L1./Pd:uploading on  iroughLAYERS
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Principal District & Sessions Judge
New Delhi District, Patiala House Courts,

New Delhi

I»?

. The Joint Regis_trar (Judl.)/CPC, High Court of Delhi, New Delhi I I


